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q6fiq {ru1{q6 g@ ;r11urdq d wtnor11m qr-wq wr6R ETtt ffTfr-Er

cq d-sr ?fr 3 ffi Ms. Suprabha Dcwal, ACJ & MM NO.6, Jodhpur

Mehopolitan. Jodhpur ai 3Tqi rfl! iE+a d 3Tififtff Nyayadhikari, Grant

i\'.yayalaya. Mandore (,Jodhpur Metropolitan) d R-6 c-4 qs 3'ft-q 3x'#i ird

vrqrRr alqrffi d sq n frg-mZqew"rft-o fu'qr om i t

Note-
l. Ms. Suprabha Dcual shall dispose o[f minimurn 4070 additional nork

as per circular of stalldard ofwo, k.

2. The cases in u'hich accused are in custody or there are directiort of

hiBher Court for lime bound disposal of case shall be decided on

priority basis.
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RATASTH NH IGH COURT, JODHPUR

No.Estt.b2(v) 1/W Al2otg17565 Date:13.08.2019

Copy torwarded to thc fol owinq l'or rnforrnat on and necessary action.
1.The RegisLrar-Cum-Pnnc pal Secy. to Hon'bte the Chref lustrce, RHC lodhpur/Bench, larpur.
2 The Secrelary to the Lbw i4rnrster, covernmcnt of Ralasthan, laipur
3.P.S. to All Hon'ble ludgcs at lodhpur.
4.The Principal Secy. to the Govt-/Law Departmcnt Cum Legal Remembraace, Rajasthan, l.iDU..
5.The Secretary to the Govt. of Raj., Dcpartment of General Administration (Gr.2), laipur.
6.The Secretary, Lokayukta, Sachrvalaya, laipur.
7.The Accountant General, Raiasthan, la pur.
a.The Res slrar General / Req strar (vrq.)/(Admn.)/(Rules)/(class.)/(Exam )/oSD(l'&I)/(ludicial)

Rajasthan Hrgh Court, lodhpur and Reqistrar hq. At Delhi.
9 The Registrar (Admn.), Rajasthan High Court Bench, laipur w th the request to distrrbutc th.

copres of this order Lo all th€ Hon'ble l!dges sitting at larpur through P.S., lYember Secretary,
Rajaslhan State Legal Services Author ty and all the ludroal Offlcers posted in thc Reqistry at
larpu r Bench, la pur.

1O.The DJ, lodhpu. lvletropolitan/Concerned Officer/Nyayadh kari,Gram Nyayalaya, 14andor/
Treasury Offrcer,lodhpur.

tl.The Director, Rajasthan State Judicial Academy, lodhpur
12.A.O.J., Classrficatron Se.Jron (Websrte), Rajaslhan High Court, lodhpur/Bench, larpur
13.All adminrstrat on sections.
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